
GOVERNMENT OF INDIA 

MINISTRY OF HOME AFFAIRS 

 

LOK SABHA 

UNSTARRED QUESTION NO.†2690 

TO BE ANSWERED ON THE 2
ND

 AUGUST, 2016/SHRAVANA 11, 1938 (SAKA) 

 

MISSING PERSONS 

 

†2690. SHRI HARISHCHANDRA CHAVAN: 

SHRI BRIJBHUSHAN SHARAN SINGH: 

SHRI RAM CHARAN BOHRA: 

SHRI RAVINDRA KUMAR PANDEY: 

 

Will the Minister of HOME AFFAIRS be pleased to state:  

 

(a) whether cases of missing of men, women and children and 

incidents of such women/children being forced into flesh trade, 

begging and organ trafficking have increased in the country; 

 

(b) if so, the details thereof and the number of such cases 

registered, persons traced/untraced, gangsbusted, guilty persons 

arrested and the steps taken to trace all persons during each of the 

last three years and the current year, State/ UT-wise including 

Kerala; 

 

(c) the total number of such cases including child trafficking 

pending in various courts and the steps taken to clear all cases; 

 

(d) whether the Government has identified the reasons behind such 

increase and if so, the details thereof; 

 

(e) the total number of FIR registered on missing children and 

disposed of during the said period, State and UT-wise; 

 

(f) whether it is a fact that various States are seen as the hub of 

trafficking in women and children and if so, the details thereof and 

the action taken in this regard along with steps taken to rehabilitate 

the victims; and 

 



(g) the other measures taken by the Government to stop such cases 

along with the details of advisories issued to States and police 

departments in this regard? 

 

 

ANSWER 

 

MINISTER OF STATE IN THE MINISTRY OF HOME AFFAIRS 

(SHRI HANSRAJ GANGARAM AHIR) 

 

 

(a) to (d): National Crime Records Bureau (NCRB) does not 

maintain data in this regard. However, State/UT wise number of 

male, female and children kidnapped or abducted for begging and 

prostitution during 2012-2014 is enclosed at Annexure–I. 

 

(e):  There is no specific section of IPC/ SLL for registration of FIR 

for missing children. As per Hon’ble Supreme Court direction, cases 

of missing children are to be registered as deemed kidnapping 

under section 363 of IPC. However, as per data collected from 

States/ UTs, State/UT wise cases registered, cases charge-sheeted, 

cases convicted, persons arrested, persons charge-sheeted and 

persons convicted under kidnapping and abduction of children 

(Section 363, 364, 364A, 365-369 IPC) during 2012-2014 is enclosed 

at Annexure-II. Latest annual data pertains to the year 2014.  

(f):  As per data collected from States/UTs, State/UT wise cases 

registered, cases charge-sheeted, cases convicted, cases pending  
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for trial, persons arrested, persons charge-sheeted and persons 

convicted under total human trafficking (includes trafficking of 

women) and child trafficking during 2012-2014 is enclosed at 

Annexure-III & IV respectively.  

 

(g): As per the seventh schedule to the Constitution of India 

`Police` and `Public Order` are State subjects and, as such, the 

primary responsibility of prevention, detection, registration, 

investigation and prosecution of crime, lies with the State 

Governments/ Union Territory Administrations.  

 

 However, Ministry of Home Affairs has issued an advisory on 

25th June, 2013 regarding filing ofFIR in case of Missing Children. 

The detailed advisory is available at: 

http://mha.nic.in/sites/upload_files/mha/files/CSAdviMissingChild-

170713.pdf 

 

Ministry of Home Affairs has also issued an advisory on 12th May, 

2015 on Comprehensive approach to crimes against women to all 

States/UTs, which is available at: 

http://mha.nic.in/sites/upload_files/mha/files/CSAdviMissingChild-170713.pdf
http://mha.nic.in/sites/upload_files/mha/files/CSAdviMissingChild-170713.pdf
http://mha.nic.in/sites/upload_files/mha/files/AdvisoryCompAppCrimeAgainstWomen_130515.pdf
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http://mha.nic.in/sites/upload_files/mha/files/AdvisoryCompAppCrime

AgainstWomen_130515.pdf 

 

Ministry of Home Affairs has also issued an advisory on 09.09.2009 

regarding preventing and combating Human Trafficking in India, 

which is available at: 

http://mha.nic.in/sites/upload_files/mha/files/Advisory-on-

HTrafficking-09.9.2009.pdf 

 

Ministry Home Affairs has also issued an advisory on 30
th

 April, 2012 

regarding Human Trafficking, which is available at: 

http://mha.nic.in/sites/upload_files/mha/files/advisory%20HT%20as%

20organised%20crime%20on%2030.4.2012.pdf 

 

 

****** 

  

http://mha.nic.in/sites/upload_files/mha/files/AdvisoryCompAppCrimeAgainstWomen_130515.pdf
http://mha.nic.in/sites/upload_files/mha/files/AdvisoryCompAppCrimeAgainstWomen_130515.pdf
http://mha.nic.in/sites/upload_files/mha/files/Advisory-on-HTrafficking-09.9.2009.pdf
http://mha.nic.in/sites/upload_files/mha/files/Advisory-on-HTrafficking-09.9.2009.pdf
http://mha.nic.in/sites/upload_files/mha/files/advisory%20HT%20as%20organised%20crime%20on%2030.4.2012.pdf
http://mha.nic.in/sites/upload_files/mha/files/advisory%20HT%20as%20organised%20crime%20on%2030.4.2012.pdf


 
 
 
 
 
 
 
 
 
 
 
 
 
 
 

Annexure – I 
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State/UT wise number of children (below 18 years), males and females kidnapped or abducted for the purpose of begging and prostitution during 2012-2014 

Sl. 
NO. State/UT 

Begging Prostitution 

No. of Children No. of Males No. of Females No. of Children No. of Males No. of Females 

2012 2013 2014 2012 2013 2014 2012 2013 2014 2012 2013 2014 2012 2013 2014 2012 2013 2014 

1 Andhra Pradesh 3 2 0 2 0 0 1 2 0 3 1 0 1 0 0 7 7 20 

2 Arunachal Pradesh 0 0 0 0 0 0 0 0 0 0 0 0 0 0 0 0 0 0 

3 Assam 0 0 0 0 0 0 0 0 0 0 0 0 0 0 0 42 49 0 

4 Bihar 1 1 0 1 1 0 0 0 0 1 6 0 0 3 0 6 13 26 

5 Chhattisgarh 0 0 0 0 0 0 0 0 0 0 0 0 0 0 0 0 0 0 

6 Goa 0 0 0 0 0 0 0 0 0 0 0 1 0 0 0 0 0 1 

7 Gujarat 4 3 0 2 2 0 2 1 0 0 0 0 40 29 0 6 2 1 

8 Haryana 1 0 0 0 0 0 1 0 0 0 0 0 0 0 0 0 0 0 

9 Himachal Pradesh 0 0 0 0 0 0 0 0 0 0 0 0 0 0 0 0 0 0 

10 Jammu & Kashmir 0 0 0 0 0 0 0 0 0 0 0 0 0 0 0 1 0 0 

11 Jharkhand 1 1 0 1 1 0 0 0 0 0 2 0 0 0 0 27 44 1 

12 Karnataka 0 1 0 0 1 0 0 0 0 2 1 0 0 0 0 4 3 0 

13 Kerala 3 1 2 1 0 2 2 1 0 0 0 0 0 0 0 0 0 0 

14 Madhya Pradesh 0 0 0 0 0 0 0 0 0 2 1 0 0 0 0 2 1 2 

15 Maharashtra 4 4 3 3 1 2 1 3 1 44 45 13 0 1 3 81 152 22 

16 Manipur 0 9 0 0 6 0 0 3 0 0 0 0 0 0 0 0 0 0 

17 Meghalaya 2 0 0 1 0 0 1 0 0 0 0 0 0 0 0 0 0 0 

18 Mizoram 0 0 0 0 0 0 0 0 0 0 0 0 0 0 0 0 0 0 

19 Nagaland 1 0 0 0 0 0 1 0 0 0 0 0 0 0 0 0 0 0 

20 Odisha 0 0 0 0 0 0 0 0 0 1 0 0 0 0 0 13 0 0 

21 Punjab 0 0 2 0 0 2 0 0 0 0 1 0 0 0 0 0 1 0 

22 Rajasthan 3 2 2 1 1 3 2 1 0 0 0 0 0 0 0 2 0 0 

23 Sikkim 0 0 0 0 0 0 0 0 0 0 0 0 0 0 0 0 0 0 

24 Tamil Nadu 2 4 1 1 5 0 2 4 1 0 0 0 0 0 0 1 3 0 

25 Telangana 0 0 0 0 0 0 0 0 0 0 0 0 0 0 0 0 0 0 

26 Tripura 0 1 0 0 1 0 0 0 0 0 0 0 0 0 0 0 0 0 

27 Uttar Pradesh 3 12 1 1 9 1 2 3 0 1 0 0 0 0 0 1 85 0 

28 Uttarakhand 0 0 0 0 0 0 0 0 0 0 0 0 0 0 0 0 0 0 

29 West Bengal 1 3 5 0 2 1 4 1 4 63 107 25 0 0 2 101 124 45 

  TOTAL STATE(S) 29 44 16 14 30 11 19 19 6 117 164 39 41 33 5 294 484 118 

30 A & N Islands 0 0 0 0 0 0 0 0 0 0 0 0 0 0 0 0 0 0 

31 Chandigarh 0 0 0 0 0 0 0 0 0 0 0 0 0 0 0 0 0 0 

32 D&N Haveli 0 0 0 0 0 0 0 0 0 0 0 0 0 0 0 0 0 0 

33 Daman & Diu 0 0 0 0 0 0 0 0 0 0 0 0 0 0 0 0 0 0 

34 Delhi UT 0 0 0 0 0 0 0 0 0 26 0 0 0 0 0 63 0 0 

35 Lakshadweep 0 0 0 0 0 0 0 0 0 0 0 0 0 0 0 0 0 0 

36 Puducherry 0 0 0 0 0 0 0 0 0 0 0 0 0 0 0 0 0 0 

  TOTAL UT(S) 0 0 0 0 0 0 0 0 0 26 0 0 0 0 0 63 0 0 

  TOTAL (ALL INDIA) 29 44 16 14 30 11 19 19 6 143 164 39 41 33 5 357 484 118 

Source: Crime in India 
                    



 

ANNEXURE-II 
L.S. US. Q. No. 2690 for 02.08.2016 

 
State/UT wise Cases Reported (CR), Cases Chargesheeted (CS), Cases Convicted (CV), Persons Arrested (PAR), Persons Charge-sheeted (PCS) and Persons Convicted  (PCV) under Kidnapping & Abduction of Children During 2012-

2014 
 

SL State/UT 

2012 2013 2014 

CR CS CV PAR PCS PCV CR CS CV PAR PCS PCV CR CS CV PAR PCS PCV 

1 Andhra Pradesh 781 620 26 826 831 44 1014 732 20 1012 833 48 600 352 5 684 522 5 

2 Arunachal Pradesh 20 14 1 20 14 1 40 22 0 32 23 0 66 26 0 50 37 0 

3 Assam 68 22 0 68 22 0 80 48 5 75 50 5 152 44 1 152 44 1 

4 Bihar 2546 1100 27 1870 1983 46 1180 990 53 1577 2023 88 1585 865 20 1688 1191 22 

5 Chhattisgarh 276 256 32 244 242 37 1634 508 27 435 428 43 1844 822 84 933 978 100 

6 Goa 15 11 0 13 11 0 90 13 1 34 22 3 134 17 0 40 27 0 

7 Gujarat 834 674 17 938 931 26 1429 1030 20 1496 1379 24 2101 1290 17 1819 1803 23 

8 Haryana 535 277 10 505 493 8 911 377 35 488 482 37 816 237 45 381 373 49 

9 Himachal Pradesh 97 55 3 85 69 6 198 70 8 81 94 8 210 53 1 92 72 1 

10 Jammu & Kashmir 23 13 0 18 18 0 26 18 0 40 40 0 139 49 0 122 68 0 

11 Jharkhand 32 27 1 29 29 1 48 23 2 34 35 2 94 48 7 92 61 10 

12 Karnataka 471 128 2 211 157 2 700 234 2 379 363 2 1177 352 5 721 485 6 

13 Kerala 147 123 2 163 161 5 136 102 4 155 122 5 130 131 0 160 160 0 

14 Madhya Pradesh 630 594 67 735 742 108 2262 874 97 1165 1147 152 6339 2083 204 2701 2519 260 

15 Maharashtra 893 704 7 1068 1047 8 1698 922 8 1495 1359 11 2616 906 12 1642 1330 17 

16 Manipur 61 1 0 26 1 0 56 0 0 6 0 0 69 1 0 15 0 0 

17 Meghalaya 9 5 0 5 5 0 35 15 0 17 16 0 43 13 0 22 13 0 

18 Mizoram 1 2 3 1 2 3 2 2 1 2 2 1 2 2 0 2 2 0 

19 Nagaland 5 4 1 4 4 4 4 1 4 8 1 4 7 5 3 7 5 3 

20 Odisha 96 92 0 87 83 0 366 179 3 250 236 3 800 259 3 392 347 3 

21 Punjab 459 182 26 356 275 39 690 293 61 493 348 80 871 247 38 658 432 47 

22 Rajasthan 847 391 107 518 492 126 1426 541 91 709 699 181 1814 660 95 866 849 133 

23 Sikkim 6 18 6 8 7 9 14 14 12 25 26 12 17 7 1 6 4 0 

24 Tamil Nadu 576 234 12 560 396 18 499 281 106 506 411 122 390 177 39 437 385 63 

25 Telangana                         634 281 10 751 602 10 

26 Tripura 0 3 1 7 8 2 21 17 1 20 17 1 88 34 1 74 51 3 

27 Uttar Pradesh 4239 2914 507 8394 5427 949 6002 3708 558 12978 7389 985 5875 3955 748 11537 7508 1498 

28 Uttarakhand 53 34 9 51 49 15 181 73 15 31 31 21 275 107 15 118 120 16 

29 West Bengal 767 500 3 558 355 5 1388 444 2 739 701 3 2351 1410 2 2432 1491 2 

  TOTAL STATE(S) 14487 8998 870 17368 13854 1462 22130 11531 1136 24282 18277 1841 31239 14433 1356 28594 21479 2272 

30 A & N Islands 8 4 0 7 7 0 12 9 0 3 9 0 12 6 0 8 7 0 

31 Chandigarh 59 24 5 21 18 8 164 51 9 55 48 9 130 47 7 48 55 7 

32 D&N Haveli 6 8 2 13 14 2 10 3 1 2 3 3 8 3 0 3 3 0 

33 Daman & Diu 2 2 0 0 3 0 8 1 0 1 1 0 4 2 0 2 2 0 

34 Delhi UT 3686 330 143 438 372 148 5809 406 86 603 474 108 6452 586 73 492 612 78 

35 Lakshadweep 0 0 0 0 0 0 0 0 0 0 0 0 0 0 0 0 0 0 

36 Puducherry 18 12 5 16 13 5 34 7 0 5 7 0 9 5 0 5 5 0 

  TOTAL UT(S) 3779 380 155 495 427 163 6037 477 96 669 542 120 6615 649 80 558 684 85 

  TOTAL (ALL INDIA) 18266 9378 1025 17863 14281 1625 28167 12008 1232 24951 18819 1961 37854 15082 1436 29152 22163 2357 

 
 
Source : Crime in India 
Disposal of cases/persons by police and courts during the year may also includes  pending cases/persons of previous year 

     

       
  



 
  

Annexure-III 
State/UT wise Cases Reported(CR), Cases Chargesheeted(CCS), Cases Convicted(CON),  Cases pending for Trial (PT), Persons Arrested(PAR), Persons Chargesheeted(PCST) and Persons Convicted(PCVT) 

under Total Human Trafficking#  during 2012-2014 

SL State/UT 

2012 2013 2014* 

CR CS CV PT PAR PCS PCV CR CS CV PT PAR PCS PCV CR CS CV PT PAR PCS PCV 

1 Andhra Pradesh 506 533 221 1001 1399 1431 308 531 472 50 1110 1467 1385 318 365 383 12 839 648 726 57 

2 
Arunachal 
Pradesh 1 0 0 1 1 0 0 2 1 0 1 1 1 0 2 2 0 2 10 9 0 

3 Assam 154 114 1 227 175 129 1 149 101 4 242 166 116 4 407 115 9 167 412 119 9 

4 Bihar 99 61 20 378 176 117 25 267 139 21 430 337 252 30 395 257 13 582 441 368 18 

5 Chhattisgarh 18 21 20 56 40 41 10 53 33 0 79 70 67 0 51 41 2 76 112 108 4 

6 Goa 40 9 2 56 100 26 3 28 18 0 66 66 54 0 23 19 1 83 80 95 1 

7 Gujarat 63 43 2 651 150 120 3 78 91 4 730 170 202 13 56 53 0 361 149 143 0 

8 Haryana 69 69 20 311 303 290 77 67 72 16 308 354 416 75 356 277 29 463 646 600 107 

9 Himachal Pradesh 9 7 0 20 22 17 0 5 4 1 21 29 20 1 9 6 0 26 27 24 0 

10 Jammu & Kashmir 3 4 0 32 13 13 0 2 3 0 30 15 15 0 1 1 0 25 6 6 0 

11 Jharkhand 43 40 2 29 51 42 8 37 27 4 34 48 59 19 184 80 3 105 153 90 3 

12 Karnataka 412 290 100 1349 1258 1188 241 412 345 58 1464 1138 971 178 472 420 80 1654 1314 1059 243 

13 Kerala 220 228 105 948 335 355 146 195 177 84 997 349 297 107 155 148 98 962 347 315 122 

14 Madhya Pradesh 45 49 10 123 112 117 43 53 45 12 127 137 129 41 74 71 15 170 267 263 60 

15 Maharashtra 403 354 20 3837 1700 1406 44 345 337 21 4091 1052 1103 96 360 323 45 4319 966 949 82 

16 Manipur 32 0 0 0 0 0 0 22 0 0 0 0 0 0 3 0 0 0 1 0 0 

17 Meghalaya 7 2 0 5 20 2 0 12 4 0 9 22 12 0 17 11 0 20 18 12 0 

18 Mizoram 1 0 2 0 0 0 2 0 6 4 1 5 5 4 0 0 0 0 0 0 0 

19 Nagaland 4 4 2 3 26 28 24 1 0 2 1 1 0 3 4 2 0 2 4 2 0 

20 Odisha 29 29 1 141 93 87 3 106 60 2 187 149 163 5 152 61 1 226 138 125 1 

21 Punjab 86 68 11 194 402 311 58 138 93 13 229 580 390 50 77 60 16 243 356 293 41 

22 Rajasthan 120 110 20 671 371 378 47 130 103 19 733 321 326 57 180 133 81 762 506 444 420 

23 Sikkim 0 2 4 0 0 5 8 0 0 0 0 0 0 0 2 0 0 0 6 0 0 

24 Tamil Nadu 528 333 153 603 968 720 332 549 573 317 681 1055 905 446 509 637 494 712 935 999 834 

25 Telangana - - - - - - - - - - - - - - 398 370 74 571 1119 919 76 

26 Tripura 0 0 0 13 0 0 0 0 1 0 14 1 1 0 0 0 0 0 0 0 0 

27 Uttar Pradesh 51 47 13 176 221 206 74 37 37 24 181 268 251 122 43 37 24 182 235 216 159 

28 Uttarakhand 19 12 3 18 65 48 15 14 16 3 29 72 86 8 24 24 1 51 91 88 1 

29 West Bengal 549 391 20 923 743 613 46 669 478 17 1322 854 818 23 1096 907 14 2092 1681 1219 19 

  TOTAL STATE(S) 3511 2820 752 11766 8744 7690 1518 3902 3236 676 13117 8727 8044 1600 5415 4438 1012 14695 10668 9191 2257 

30 A & N Islands 2 6 0 12 16 27 0 4 6 0 18 18 37 0 12 8 0 26 40 23 0 

31 Chandigarh 0 1 0 34 0 5 0 6 2 0 24 28 13 0 1 4 0 27 3 18 0 

32 D&N Haveli 2 3 0 11 12 12 0 2 2 0 12 14 14 0 1 1 0 12 7 11 0 

33 Daman & Diu 3 5 0 22 24 29 0 6 5 0 27 32 24 0 8 11 0 8 49 59 0 

34 Delhi UT 32 25 32 389 110 88 86 20 24 24 374 50 70 78 27 26 17 280 40 51 66 

35 Lakshadweep 0 0 0 0 0 0 0 0 0 0 0 0 0 0 0 0 0 0 0 0 0 

36 Puducherry 4 0 2 12 21 0 7 0 2 2 12 0 9 10 2 1 0 5 4 3 0 

  TOTAL UT(S) 43 40 34 480 183 161 93 38 41 26 467 142 167 88 51 51 17 358 143 165 66 

  
TOTAL (ALL 
INDIA) 3554 2860 786 12246 8927 7851 1611 3940 3277 702 13584 8869 8211 1688 5466 4489 1029 15053 10811 9356 2323 

 
Source: Crime in India * also include cases reported under (secion 370 & 370A IPC) 

             

 

Disposal of cases/persons by police/courts may includes cases/persons of previous years also. 
            

 

# include cases under section 370 & 370A IPC, Procuration of minor girls (section 366A IPC), Importation of girls from foreign country (section 366B IPC), Selling of minors for prostitution (section 372 IPC), Buying of minors for 
prostitution (section 373 IPC) and The Immoral Traffic (P) Act 



Annexure – IV 

 

L.S. US. Q. No. 2690 for 02.08.2016 

 

State/UT wise Cases Reported(CR), Cases Chargesheeted(CS),  Cases Convicted(CV), Cases pending for Trial (PT), Persons Arrested(PAR), Persons Chargesheeted(PCS) and Persons 

Convicted(PCV) under Child Trafficking* during 2010-2014 

SL State/UT 

2012 2013 2014 

CR CS CV PT PAR PCS PCV CR CS CV PT PAR PCS PCV CR CS CV PT PAR PCS PCV 

1 Andhra Pradesh 34 41 7 69 45 55 7 42 42 1 66 69 64 2 46 25 0 65 57 29 0 

2 Arunachal Pradesh 0 0 0 0 0 0 0 0 0 0 0 0 0 0 1 1 0 1 2 1 0 

3 Assam 124 98 1 145 124 98 1 131 84 4 157 136 84 4 304 75 5 64 304 75 5 

4 Bihar 64 35 17 241 60 53 22 203 95 9 267 215 137 16 285 157 7 348 241 184 8 

5 Chhattisgarh 13 16 5 22 18 19 3 45 25 0 41 35 32 0 3 2 0 2 8 8 0 

6 Goa 0 0 0 2 0 0 0 0 0 0 2 0 0 0 0 2 0 6 0 9 0 

7 Gujarat 19 10 2 29 26 25 3 2 5 0 34 4 5 0 1 1 0 2 3 3 0 

8 Haryana 0 0 0 2 0 0 0 4 2 1 1 2 2 1 280 208 5 163 280 263 5 

9 Himachal Pradesh 3 3 0 5 4 3 0 1 1 1 3 3 1 1 4 3 0 6 2 4 0 

10 Jammu & Kashmir 0 0 0 0 0 0 0 1 1 0 1 1 1 0 0 0 0 0 0 0 0 

11 Jharkhand 31 31 1 3 31 31 1 26 16 0 6 16 26 0 24 16 2 18 22 16 2 

12 Karnataka 77 14 0 26 18 18 0 72 30 0 50 52 34 0 71 47 1 88 69 63 1 

13 Kerala 10 9 0 88 11 13 0 15 8 0 95 14 4 0 4 7 0 95 4 12 0 

14 Madhya Pradesh 32 36 4 36 53 58 14 31 25 8 33 51 49 19 8 16 2 41 22 24 2 

15 Maharashtra 37 26 0 304 79 68 0 56 36 0 334 92 70 0 31 53 0 509 47 86 0 

16 Manipur 17 0 0 0 0 0 0 22 0 0 0 0 0 0 0 0 0 0 0 0 0 

17 Meghalaya 0 2 0 3 0 2 0 8 1 0 4 4 1 0 12 6 0 10 12 6 0 

18 Mizoram 1 0 0 0 0 0 0 0 1 0 1 0 0 0 0 0 0 0 0 0 0 

19 Nagaland 0 0 0 0 0 0 0 0 0 0 0 0 0 0 0 0 0 0 0 0 0 

20 Odisha 5 9 0 24 11 14 0 79 26 1 48 54 52 1 75 21 0 57 33 33 0 

21 Punjab 0 0 0 1 0 0 0 1 0 0 1 0 0 0 5 4 1 4 4 4 1 

22 Rajasthan 21 14 0 37 22 22 0 56 32 0 66 42 42 0 61 33 4 87 36 36 4 

23 Sikkim 0 0 0 0 0 0 0 0 0 0 0 0 0 0 0 0 0 0 0 0 0 

24 Tamil Nadu 28 0 0 1 41 0 0 0 8 0 5 0 18 0 1 2 0 4 3 10 0 

25 Telangana       0             0       30 30 0 43 50 50 0 

26 Tripura 0 0 0 13 0 0 0 0 1 0 14 1 1 0 0 0 0 0 0 0 0 

27 Uttar Pradesh 20 15 0 20 34 28 0 0 2 4 18 0 2 8 2 2 2 18 6 4 3 

28 Uttarakhand 7 3 0 3 4 3 0 1 2 0 5 1 2 0 3 3 1 7 3 3 1 

29 West Bengal 440 288 2 663 288 285 3 565 388 0 1018 475 488 0 947 756 3 1727 1103 830 3 

  TOTAL STATE(S) 983 650 39 1737 869 795 54 1361 831 29 2270 1267 1115 52 2198 1470 33 3365 2311 1753 35 

30 A & N Islands 0 0 0 0 0 0 0 0 0 0 0 0 0 0 1 0 0 0 3 0 0 

31 Chandigarh 0 0 0 0 0 0 0 0 0 0 0 0 0 0 0 0 0 0 0 0 0 

32 D&N Haveli 0 0 0 0 0 0 0 0 0 0 0 0 0 0 0 0 0 0 0 0 0 

33 Daman & Diu 0 0 0 0 0 0 0 0 0 0 0 0 0 0 0 0 0 0 0 0 0 

34 Delhi UT 8 0 1 6 6 0 1 0 0 0 6 0 0 0 5 10 1 51 8 21 3 

35 Lakshadweep 0 0 0 0 0 0 0 0 0 0 0 0 0 0 0 0 0 0 0 0 0 

36 Puducherry 0 0 0 0 0 0 0 0 0 0 0 0 0 0 0 0 0 0 0 0 0 

  TOTAL UT(S) 8 0 1 6 6 0 1 0 0 0 6 0 0 0 6 10 1 51 11 21 3 

  

TOTAL (ALL 

INDIA) 991 650 40 1743 875 795 55 1361 831 29 2276 1267 1115 52 2204 1480 34 3416 2322 1774 38 

Source:  Crime in India 

 

Disposal of cases/persons by police/courts may includes cases/persons of previous years also. 

        
* includes importation of girls from foreign country, buying of minors for prostitution, selling of minors for prostitution, procuration of minor girls and Immoral Traffic (Prevention) Act 

 



 


